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circulars may even reach hon. Mem­
bers here.

&n Hon. Member: They have.

Shri Jawaharlal Nehru: As for his
attempts to get in touch with foreign 
embassies, I have no doubt that he has 
made attempts but I do not think that 
he has met with much success. But 
sometimes it is possible that scmie 

countries may show him some favour 
.It would not be proper for me to 
mention names here, but i>o far as I 
know nothing has come of it. Mr. 
Phizo has relied '.very greatly on pro­
mises for the future, t c , the United 
Nations will come in or somebody will 
come in. There is no chance what­
ever of this matter being brought up 
m the United Nations or anything 
'happening there That is the position 
:as far as I know

Dr. Ram Snbtaag Singh: May I know 
whether the agreement which wa> 
recently negotiated in Karachi regard­
ing the exchange of prisoners will also 
be brought to apply on Mr Phizo who 
is in Dacca?

'Shri Jawaharlal Nehru: First of all, 
no agreement has thus far been made 
in Karachi. Talks are taking place 
in Karachi We shall only know the 
decision after the talks are over 
'Secondly, that has absolutely nothing 
to do with the Nagas. In Karachi, 
probably the subject under discussion 
was the people taken in border raids 
—people this way or that way and not 
others.

Shri Hem Barua: May I know if
•our Government have advised our 
Deputy High Commissioner in Dacca 
to keep us informed from time to time 
about the progress that Mr. Phizo has 
made there towards the implementa­
tion of the scheme for an independent 
Naga Government’

Shri Jawaharlal Nehru: Naturally, 
we have many sources of information 
including the Deputy High Commis­
sioner in Dacca. But principally there 
sre many other sources and at other 
places too.
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An Hon. Member: In English also. 
Shri L. N. Mishra: The Tribunal has 

since given its award which has been 
published in the Gazette of India.
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Shri Tanfamani: Originally then 
were more than 300 employee re 
trenched and that matter was refetrn 
for adjudication. Again there wae 1 
strike in the loco and nearly 91



persons were retrenched. May I 
know, as a result ol this adjudication 
and conciliation how many workers 
have been reinstated now?

Shri L. N. Mishra: The information 
is not correct. Only 49 persons wera 
retrenched and employment was 
reduced by 209. At present as a 
result of this award, there are no 
people who have been retrenched.

Shri Tangamani: How many
people are still outside? That is 
what I want to know.

Shri L. N. Mishra: I could not
follow the question.

Shri Tangamani: There was first 
an adjudication for retrenchment which 
is referred to in the main question 
Subsequently, there was a dismissal 
which was also refered to early in the 
Session May I know how many 
people among them are yet to be 
reinstated?

Shri L. N. Mishra: The question
was referred to arbitration since the 
two parties agreed to get the matter 
disposed of through the arbitrator, 
Shri M. C. Sharma, Deputy Superin­
tendent of Police, Sharanpur and that 
arbitrator gave his judgment which 
both the parties have accepted as a 
result of which, hon. Member will 
find out in the Gazette of India, no 
people have been retrenched and all 
have been employed.

Indian Students in Soviet Union

776. Shri Shree Narayan Das: Will 
the Prime Minister be pleased to refer 
to the reply given to Starred Question 
No. 531 on the 27th February, 1958 
and state:

(a) whether as a result of the offer 
received from the Soviet Union any 
number of students have been selected 
and sent for training in peaceful uses 
of Atomic Energy; and

(b) if so, the institutions where they 
are being trained or will be trained?
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The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal
Nehru): (a) No.

(b) Does not arise.
Shri Shree Narayan Das: What 

happened to the proposal that was 
circulated to so many nations by the 
Soviet Government?

Shri Jawaharlal Nehru: The hon. 
Member wants to know as to what 
happened to the proposal in regard to 
India and in regard to other countries.
I do not know about other countries, 
but the original proposal from the 
Soviet Union was for a course of train­
ing which was not quite specified as 
to what training, allowances, scholar­
ships etc. were to be given. After 
much enquiry we found that the train­
ing was rather, what might be called, 
elementary and not the advanced 
training. That particular training was 
not required by us. We had provision 
for that here

Further enquiries were made and 
the latest position has been that of the 
about five or six years’ course the 
first year is spent more or less in 
learning the language there. It is not 
clear that this training is for the final 
training, i.e.. post-graduate training 
What we have been anxious to have 
was that So, we have been still 
corresponding about this.

I might mention here that apart 
from this particular scheme, there is 
another scheme. A junior research 
officer of the Trombay Atomic Energy 
Department has been in Moscow train­
ing in radiation damage and cobalt 
complexes etc Another candidate is 
expected to take up another scholar­
ship of the U.S.S.R. under this other 
scheme—physical chemistry.

Shri Ranga: Is it not a fact that 
apart from this we do send some of 
our highly trained technicians for 
advance training in Soviet Russia? 
We sent some from Bhilai, i.e.. those 
who have been employed there.

Shri Jawaharlal Nehrn: They are
sent for a specific purpose—for the
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